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"That leave be 1raotcd to introduce 
a Bill fur&ber to amend the Constitution 
of lndia.0 

TM MollOll wa1 adopted. 

SHRI CHITTA BASU: Sir, I introduce 
tbe Bili. 

BANNING OF COMMUNAL PARTIES 
JN INDIA BILL• 

SHRI G.S. NIHALSINGHWALA 
(Sansrar) : I )cc to move for leue to intro-
duce a Bill 10 proYide for bannin1 all com-
munal parties fuactionin1 all over India. 

MR. SPEAKER : Tbe question is : 

"Thal leave be araated lo introduce 
a Bill to ~rovide for banniq all commu-
nal parties functioning all over India." 

Tlw MoliOll """ atlopted. 

SHRI G.S. NIHALSINGHWALA : Sir, 
I introduce the Bill. 

16.03 ..... 

RESBRVATION OF VACANCIES IN 
POSTS AND SERVICES (FOR 
SCHEDULED CASTES AND SCHE· 

DULBD TRIBBS) BILL-(Contd.) 

MR. SPEAKER : Now we take up 
further consideration or the motion moved 
by Sbri Surjan Bban on 23 March, 1984, 
I may mention that the time alreedy taken 
on tbi1 is 7 boun and 13 minutes u apinst 
the allotted time of 7 hours. On the lut 
occasion, the mover wu replyin1. He bad 
already taken 27 minutes. He may take 
another 10 min1tte1 to finish bi• reply. I 
llopo, the Home will qree to thi1. 

•Publilbed in Gu.cue of India Extra 
Or41nary Part II, Sec:don 2 dated 
27.7.1984. 
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[SHRI R.S. SPARROW I• the Chair] 
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